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Versus 
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1. Factual report on behalf of the  

 Uttarakhanad Pollution Control 

 Board 
 

2. Annexure 1 

 A copy of the letter  

dated 10.01.2025 

 
3. Annexure 2 

 A copy of the order date 08.01.2025 

4. Annexure 3  

A copy of the letter dated 27.01.2025 

along with report dated 16.01.2025 

Filed by  
 

 
 

[MUKESH VERMA] 

Advocate for the applicant 

Ch. No. 50, Old Block 

Supreme Court of India, 

New Delhi 110 001 

(M) 9810108098 
E-mail: mvermadv@gmail.com  

New Delhi  

Dated: 28.01.2025 
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